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ERRATA

In the English translation of the Maharashtra Fire Prevention and Life Safety Measures
(Amendment) Act, 2023 (Mah. XXIV of 2023), published in the Maharashtra Government Gazette,
Extraordinary No. 42, Part VIII, dated the 11th May 2023, at pages 1-37, in the Schedule-I, on
page 31, at Sr. No. 2, in column (2), in row no. 6, for “Il. More than ground plus one floor” read
“111. More than ground plus one floor”.
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